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CP No.192/ALD/2017

The present case is filed as a fresh case under Section 252 of the Companies

Act 0of 2013.The Registry makes its report that filing of the present petition is found

to be in order.

In view of this, the petitioner is directed to issue a fresh notice to the
respondent Registrar of Companies U.P. alongwith a copy of this petition. The case

is fixed for the appearance of petitioner as well as reply/comments of the ROC,

Kanpur.,

The matter to be listed on 6" February, 2018.
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